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AT, 128(37), 1@ 26 wEEE, 2009,
10. =T FT.. 174(=r), T 5 w7, 2010,
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MINISTRY OF AGRICULTURE AND FARMERS WELFARE
(Department of Agriculture, Co-operation and Farmers Welfare)
NOTIFICATION

New Delhi, the 6th April, 2016

G.S.R. 405(E).—The following draft rules further to amend the Insecticides Rules, 1971, which the Central
Government proposes to make in exercise of the powers conferred by section 36 of the Insecticides Act, 1968 (46 of
1968), is hereby published, as required by the said section, for information of all persons likely to be affected thereby;
and notice is hereby given that the said draft rules shall be taken into consideration after the expiry of thirty days from
the date on which copies of this notification as published in the Gazette of India are made available to the public;

The objections or suggestions which may be received from any person in respect of the said draft rules before
the expiry of the period of thirty days aforesaid will be considered by the Central Government.

Objections and suggestions in respect to the said draft rules may be forwarded to the Joint Secretary (Plant
Protection), Ministry of Agriculture and Farmers Welfare, Department of Agriculture, Co-operation and Farmers
Welfare, Krishi Bhawan, New Delhi-110 001.

DRAFT RULES
1. (1) These rule may be called the Insecticides (Third Amendment) Rules, 2016.
(2) They shall come into force on the date of their final publication in the Official Gazette.
2. In the Insecticides Rules, 1971, -
(i) inrule 9, in sub-rule (3), clauses (vi) and (vii) shall be omitted;

(ii) in the FIRST SCHEDULE, in FORM VI, under the heading ‘conditions’, numbers 6 and 7 shall be
omitted.

[F. No. 13035/35/2013-PP-I]
UTPAL KUMAR SINGH, Jt. Secy.
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Note.- The Principal rules were published in the Gazette of India, Extraordinary, Part II, Section 3, Sub-section (i)
vide No. G.S.R. 1650 (E), dated 19" October, 1971 and subsequently amended vide:-

1. G.S.R.474(E), dated 24" July, 1976,
G.S.R. 736(E), dated 9" December, 1977,
G.S.R. 1064(E), dated 7t November, 1988,
G.S.R. 533(E),dated 6 August, 1993,
G.S.R. 371(E), dated 20" May, 1999,
G.S.R. 372(E), dated 20™ May, 1999,
G.S.R. 548(E), dated 120 September, 2007,
G.S.R. 692(E), dated 7% November, 2006,
G.S.R. 128(E), dated 26" February, 2009,

. G.S.R. 174(E), dated 5™ March, 2010,

. G.S.R. 474(E), dated 11" July, 2013,

G.S.R. 797(E), dated 13" November, 2014,

G.S.R. 840(E), dated 5t November, 2015 and

G.S.R. 164(E), dated 15® February, 2016
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